
ACT No. XLlV OF 1860. 

PASSED BY ,HE LEGISLATIVE COUSCIL OF IKDIA. 

(Receiwcl ths asselzt of the Got~cnzor-@eneyctZ o'rl the btlz. O c t o h ~ ~  7 860 ) 
e 

An Act f o ~  p~oz l id iny  f o r  the exercise cerluin powers by the  Gover.no~~- 
General dur ing  his ubs f r o m  his  Council. 

WIIERE A S  the Governor-General i uncil h'as declared that it is expe- 
dient &at the Gov General should visit the North- 

Preamble. 
Western Province e Presidency of Fort MTilliam in 

Bengal, and other parts of India; unac ied by any Member of his Cow-  
cil ; It is enacted as follows :- 

or-General froni his Council, it 
sha.11 be lawful for t vernor-General alone to exercise 

Powers to be exercised 
,e Gover,lo).-Qenernl all the powers whic t be exercised by the Governor- 

during his absence General in Council i4 every case in" which the said G ~ -  Council. - - 
vernbr-General may t b l r  it expedient to exercise those 

powers. 

11. All  powers vested in the Governor-General in Council by any Act 
Ponere of the President of the Government of India, may be lau~fully exercised 
in Council. by the President in Cduncil. 

I11 This Act shall commence from thc day on which it shall be no- 
Commencement and d ~ .  t i f ied, Iny an order published in the Oficial Gazette, that 
ation of Act. the Governor-General has quitted CaI CII tka, for tlw pw- 
pose of so proceeding as aforesaid, and shall not conlinue ill force for a longer 
period than three months. 


